NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 08.06.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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Shri S. Peer Mohamed, Advocate, filed vakalat for Petitioner Company. The Tribunal
requested the counsel for Petitioner Company to clarify about the matter pending before the
DRT and further to clarify whether any action is initiated against the company for winding up
and also to explain whether this petition is maintainable before this Tribunal in the light of
action initiated by the Bank Creditor against the petitioner before the DRT.

List it for clarification on 22.06.2017.
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